pl TEM NO. 85 REG STRAR COURT. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REGQ STRAR P. R BORA
Petition(s) for Special Leave to Appeal (G vil) No(s).34968/2011
STATE OF U.P. & ORS. Petitioner(s)
VERSUS

URM LA KOHLI Respondent ( s)
(Wth prayer for interimrelief and office report)

Dat e: 09/ 04/ 2012 This Petition was called on for hearing today.
For Petitioner(s)

M. Manoj Dwi vedi, Adv.
M. Gunnam Venkat eswar a Rao, Adv.

For Respondent (s)
M . Abhi shek Chaudhary, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Service is conplete in the matter.
As prayed for, four weeks’ tine is granted to the
respondent for filing counter affidavit.

Li st again on 11.5.2012.
(P. R BORA)
REG STRAR

rd



